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Defective Case Register from 2024-08-30 to 2024-08-30

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
I |D-WP(C)/37476/2024 fgﬁgim KUMAR 2824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- AJAYA KUMAR 2024-08- .
2 CMAPL/37592/2024 DASH 30 1.Period of Delay 460 DAY'S
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- e sk s [YAKALATANA o1 ROPERLY
CRLMC/25947/2024 TRIPATHY 30 ’ ’ :
1.HBAWF Fee Rs.50/- to be paid. 2. Certified
copy of annex-1 not filed.
. ®  KONAR  pnos CRECET SHOWING SERCOY 10
BLAPL/26068/2024 MAHANTA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
5 D- PUSPAMITRA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/26239/2024 MOHAPATRA 30
1.Period of Delay 1 day delay.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
NARESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
6 D-WP(C)/37590/2024 CHANDRA JENA 30
authorization to swear aftidavit on behalf of
petitioner no-1 not furnished in affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
The name of the counsel in capital letters and
7 D-WP(C)/37402/2024 E/IIAAPSS ﬁUMAR 2824_08_ enrollment number in last page of writ petition not
furnished.2.Synopsis and list of date and events
are not alphabetically paginated.3.Enrollment
number of the counsel in vakaltnama not
furnished
D- GYANALOKA 2024-08- .
8 |CRLREV/26082/2024 MOHANTY 30 1. Period of Delay 8 days delay
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-08-
9 19-UNDERTAKING FOR NON FILING OF
ABLAPL/26113/2024 PATTANAYAK 30 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
10  |D-WP(C)/37450/2024 (S)?I?jNA KUMAR 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
1 BLAPL26000/2024 [PULLINMARTHA 75,
Rejection order dtd. 9-8-2024 not tally with index.
no P SUDHANSU  2024-08- (6 oy (B TONOT FILED.
BLAPL/26024/2024 |SEKHAR DASH 30 : :
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6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
13 CONTC/37383/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
14 D-WP(C)/37563/2024 ﬁl\ggAANI%IéMAR §824-08- .Receipt Showing Serv.copy To E.D. not Filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
15 D-WP(C)/37237/2024 RANJIT SAMAL 30 AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 02 days 2.DEFICIT
SUPRIYO RANJAN |2024-08- AUTHENTICATION FEE OF RS 1.10 /- NOT
16 D-MACA/37421/2024 MAHAPATRA 30 FILED 3. Court Fee payable not furnished. 4.
Court Fee paid is incorrectly furnished
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
17 D- SAMARENDRA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26081/2024 | BAHADUR 30
1. Occupation of the deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
" D- PULLIN MARTHA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26008/2024 30 1.Date of rejection order under Annexure-3 not
tally with Index.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-08-
19 D-WP(C)/37197/2024 CHANDRA NAYAK 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
20 CONTC/37311/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
DEBASIS 2024-08- . .
21 D-WP(C)/37176/2024 TRIPATHY 30 Page no 11 is not legible .
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
22 WPCRL/25859/2024 ADITI HOTA 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
23 BLAPL/25996/2024 PULLIN MARTHA 30 AG/CG/IT/CT/ETC.NOT FILED.
2 D CHAKRADHAR  2024-08- (16,1 C/ETCNOT HILED. |
BLAPL/25809/2024 |SINGH 30 : :
6-RECEIPT SHOWING SERV.COPY TO
25  |D-WP(C)/37318/2024 IS,AAEP HYARANI 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
26 D-WP(C)/37600/2024 RAMA CHANDRA [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
JENA 30
page 15 not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
27 2]'3L APL/26073/2024 ;?II;&UDDIN 2824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
28 D- PURNA CHANDRA [2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/26095/2024 MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page no.12 not neat and 12 and 13 not properly
tagged.Extra V .nama filed after page no. 8.Date o




f rejection order wrongly mentioned in index date
chart and Book mark .

6-RECEIPT SHOWING SERV.COPY TO

SANTOSH KUMAR |2024-08-

29 D-WP(C)/37327/2024 PATTANAIK 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30 |D-WP(C)/37407/2024 %XEAS CHANDRA 2824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

MAHENDRA 2024-08- |.Receipt Showing Serv.copy To School and Mass

3 D-WP(C)/37416/2024 KUMAR SAHOO 30 Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-

32 D-WP(C)/37544/2024 ADHIKARI 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

33 |D-WP(C)/37626/2024 [SATLABALA JENA 2824'08' 1. Xerox attested copy of order under Annexure-7
filed.C.copy there of not filed.2.Date mention in
annexure-6 and averment of writ petition does not
tally with book mark index
6-RECEIPT SHOWING SERV.COPY TO

34 D- ADV 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/37354/2024 ’ 30
1..COPY OF DISMISSAL ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

35 D- ADV 2024-08- TOP OF CAUSE TITLE.

CMAPL/37347/2024 ’ 30
1.Period of Delay 651 Days 2.DEFICIT
AUTHENTICATION FEE OF RS 2.25 /- NOT
FILED

D- NIRMAL 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

36 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26033/2024 MOHANTY 30

6-RECEIPT SHOWING SERV.COPY TO
MATRUGUPTA 2024-08-

37 D-WP(C)/37455/2024 MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

. P A LockaN o on RECEITTSHOWING SERYCOPY To

ABLAPL/26117/2024 [PATTNAIK 30 : :
S1. no.5 in affidavit not tally with cause title.
BLAPL/25881/2024 |[SAHOO 30 : :
6-RECEIPT SHOWING SERV.COPY TO
KABIRAJ 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

40 D-WP(C)/37376/2024 PRADHAN 30
Page 19,20 and 23 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

41  |D-WP(C)/37460/2024 ﬁIfH KUMAR 2824'08' AG/CG/IT/CT/ETC.NOT FILED.

o D SUKANTA KUMAR 2024-08- (0 611/ /ETCNOT FILED.

CRLMP/25984/2024 NAYAK 30 : :




6-RECEIPT SHOWING SERV.COPY TO

D- AMLAN SHAKTI |2024-08-
43 ABLAPL/26010/2024 PAUL 30 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
44 D-WP(C)/37190/2024 BEHERA 30 Education not Filed.
45 D-WP(C)/37230/2024 RANJIT SAMAL 2024-08- .Recelpt Showmg Serv.copy To School and Mass
30 Education not Filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

46 ABLAPL/26114/2024 SOUMI DAS 30 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

47 D-WP(C)/37762/2024 PARSURAM DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

48 |D-WP(C)/37535/2024 /S*}Z[f KUMAR 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

4 D- BIJAY KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26186/2024 BEHERA 30 1. Petitioner No. 1 being a minor has deponent on
the affidavit.2. Annexure-1 not properly page
marked on the file as per Index.
6-RECEIPT SHOWING SERV.COPY TO

BISWAIJIT 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

50 D-WP(C)/37293/2024 MOHAPATRA 30
1.Hologram of Rs. 50/- not paid on V.Nama.

D- NIRMAL 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

51 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26018/2024 MOHANTY 30
6-RECEIPT SHOWING SERV.COPY TO

BIJAY KUMAR 2024-08-
52 D-WP(C)/37633/2024 BEHERA 30 AG/CG/IT/CT/ETC.NOT FILED.
53 D-WP(C)/37245/2024 RASHMI RANJAN 2024-08- Put' up for SR after filing of consolidated writ
DAS 30 petition
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-08-

54 D-WP(C)/37569/2024 CHANDRA NAYAK 30 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN  [2024-08-

55 D-WP(C)/37470/2024 BEHERA 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

56 CONTC/37299/2024 TANMAY MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.

DEBASISH 2024-08- |1.Period of Delay 70 days 2.Court Fee Rs 5400/
3T [D-MACA/37408/2024 |\ r\ ATk 30 payable ,not paid

BLAPL/26036/2024 MISHRA 30 : :
6-RECEIPT SHOWING SERV.COPY TO

SOUMYA RANJAN |2024-08-

59 D-WP(C)/37047/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

o P Loopia preeor ASCOTCTETCNGT FLED

BLAPL/25987/2024 DASH 30 -

FURNISHED/INCORRECTLY MENTIONED

occupation not furnished in the affidavit.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

61 D- RASHMI RANJAN [2024-08-
CRLREV/25941/2024 DAS 30 Date of disposal of appeal mentioned at p.7
appears to be wrong.
6-RECEIPT SHOWING SERV.COPY TO
62  |D-WP(C)/36895/2024 IS,AAEAN KUMAR 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMANIKANTA  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
63 D-CRLA/25900/2024 PATTANAIK 30
Code Wrongly indicated
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
64 D-WP(C)/37227/2024 RANJIT SAMAL 30 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
65 [D-MACA/37279/2024| DRIV PRASAD - 2024-08-
1.Period of Delay 71 days
b. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO
66 BLAPL/26129/2024 AMIT BISWAL 30 AG/CG/IT/CT/ETC.NOT FILED.
67 D- PARTHA SARATHI [2024-08- |OPS 1,2,3.4,6.8,9,10,12,13,14,15,16,17, AND 18
RVWPET/37532/2024 DAS 30 NOT MADE PARTIES
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI KESHARI|2024-08-
68 D-WP(C)/37273/2024 BISWAL 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
69  |D-WP(C)/37423/2024 [KEDAR SANKAR 12024-08- 1, 1/ T/ETC.NOT FILED.
SAHU 30
21-STATUTORY DEPOSIT/AWARDED
70 |D-MACA/37463/2024/ADAM ALTKHAN 5)°%0%~ AMOUNT NOT DEPOSITED.
1.Period of Delay 226 days
ABLAPL/26128/2024 [PANDA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
72 |D-CRLA/25999/2024 | URUNAKUMAR 12024-08- 1, 1/ T/ETC.NOT FILED.
MISHRA 30
D- NIRMAL 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
73 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26029/2024 MOHANTY 30
BLAPL/26032/2024 [BHANJADEO 30 : :
6-RECEIPT SHOWING SERV.COPY TO
B SUSANTA KUMAR 2024-08. AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26059/2024 BARAL 30 1.Hologram of Rs.50/- Not Paid on V.Nama.
2.Page No.52 and 53 are not legible.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
76 D-WP(C)/37107/2024 |SAILABALA JENA 30 AG/CG/IT/CT/ETC.NOT FILED.
77 D-MATA/37472/2024 ETSH UPRASAD §824-08- 1.Period of Delay 12 days delay
s D AMITPRASAD  2004-08- (L6 1 CT/ETCNOT HILED. |
CRLMC/26108/2024 BOSE 30 : :




6-RECEIPT SHOWING SERV.COPY TO

BISWARANJAN  2024-08-
79 D-WP(C)/37642/2024 PARAMGURU 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
" D- ALOK KUMAR 2024-08- FURNISHED/INCORRECTLY MENTIONED
CRLMC/26022/2024 MOHAPATRA 30 1. Page nos. 28 and 30 not filed. 2. GR case
number not correctly furnished on Index,Synopsis
entire petition.3. Certified copy of annex- 1 and 2
not filed.
6-RECEIPT SHOWING SERV.COPY TO
SANGRAM 2024-08-
81 D-WP(C)/37405/2024 KESHARI ROUT 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
82 |D-WP(C)/37298/2024 | USHAR KANTA 12024-08- | ) ey EXECUTED, ACCEPTED.
NAYAK 30
1.No Hologram and No court Fees Paid in
V.Nama.
6-RECEIPT SHOWING SERV.COPY TO
e |D- e 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26184/2024 MOHANTY 30
G.R.no. and annex.1 not reflect in the petition.
6-RECEIPT SHOWING SERV.COPY TO
. D- CALPANA NAYAK 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/25893/2024 30 NOT PROPERLY ADDRESS TO HONBLE THE
CHIEF JUSTICE
PRONOY 2024-08- |occupation of the petitioner not furnished in
85 D-CMP/37456/2024 MOHANTY 30 affidavit
56 D TDHIREN 2024-08- (06001 IO NOT HILED, |
BLAPL/26028/2024 | KUMAR DORA 30 : :
v D SATYARANIAN - 2024-08- (56 oy (B TONOT FILED.
BLAPL/26146/2024 MULIA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
88  |D-WP(C)/37156/2024 JS,S?:HI BHUSAN 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
89  |D-WP(C)/37242/2024 SAROTKUMAR — 2024-08-| \ </ G/IT/CT/ETC.NOT FILED.
DASH 30
D- BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
90 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25824/2024 RAYAGURU 30
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
91 D-WP(C)/37602/2024 [PRATIK DASH 30 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 21-STATUTORY DEPOSIT/AWARDED
92 D-MACA/37469/2024|ADAM ALI KHAN 30 AMOUNT NOT DEPOSITED.
03 D SATYARANIAN - 2024-08- (56 oy (L TONOT FILED.
BLAPL/26142/2024 MULIA 30 : :
94 D- SANTOSH KUMAR |2024-08- |As per standing order no.3 dtd.9-7-2024 ,the name
BLAPL/26133/2024 |SAMANTARAY 30 of the prosecutrix shall not be reflected in the




petition , then S.R. will be made.

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRANJAN  |2024-08-
95 mLMC/260602024 Do 0 AG/CG/T/CT/ETC.NOT FILED.
o. >024.0g. 6-RECEIPT SHOWING SERV.COPY TO
96 | CoNTC37367/2004 ADV: 0 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
97  |D-WP(C)/37521/2024 ﬁgﬁKUMAR 2824'08'
Synopsis and date chart filed without signature.
(i1)Anx.11 is wrongly page marked.
GIRIJA PRASAD  [2024-08- |, _
98 D-FA0O/37297/2024 DUTTA 30 1. Period of Delay 16 days
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-08-
99 [D-WP(C)/37531/2024 PURCRDER | ) AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  [2024-03-
100 |D-WR(C)/37608/2024| )0 RUMAR 120 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
101 [D-WP(C)/37618/2024 ASHITKUMAR —12024-08- )\ 0 G/1T/CT/ETC.NOT FILED,
DASH 30
102 |2 JYOTIRMAYA  12024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEIIi\égOPY 10
BLAPL/26035/2024 |SAHOO 30 - -
103 |2 AMLAN SHAKTI 2024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEIIi\égOPY 10
BLAPL/26164/2024 |PAUL 30 - -
>024.0g. 6-RECEIPT SHOWING SERV.COPY TO
104 |D-WP(C)/37627/2024 SAIBRATA RATH 2 AG/CG/T/CT/ETC.NOT FILED.
05 D- DURGADATTA 202408 (0 b o R e e
ABLAPL/25968/2024 MOHAPATRA |30 - -
106 |2 BISWAJIT 2024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEIIi\égOPY 10
CONTC/37289/2024 MOHAPATRA 30 - -
>024.0g. 6-RECEIPT SHOWING SERV.COPY TO
107 |D-WP(C)/37323/2024 DEBASIS ROUT 2 AG/CG/T/CT/ETC.NOT FILED.
108 |2 SAROJKUMAR 12024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEIIi\égOPY 10
CMAPL/37536/2024 |DASH 30 - -
6-RECEIPT SHOWING SERV.COPY TO
PRAJIT KUMAR  [2024-08-
100 |D-WA37310/2024 PRSI L RY 0 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
110 [D-WP(C)/37215/2024 > URANTAKUMAR2024-08- 1\ ) 110 T/ETC NOT FILED.
DALAI 30
6-RECEIPT SHOWING SERV.COPY TO
111 |D-WP(C)/37410/2024 %XEAS CHANDRA 2824'08' AG/CG/T/CT/ETC.NOT FILED.
o. >024.0g. 6-RECEIPT SHOWING SERV.COPY TO
12O o610 ADV. 0 AG/CG/T/CT/ETC.NOT FILED.
113 |D- SATYABRATA  |2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/26154/2024 PANDA 30 AG/CG/T/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D- NIRMAL 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

114 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26027/2024 MOHANTY 30

6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-

115  |D-WP(C)/37541/2024 ADHIKARI 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

116 CONTC/37438/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-08-
117 |D-WP(C)/37628/2024 BEHERA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
118 |D-CRLA/26106/2024 o\ T KRUMAR - 12024-08- g\ 1pED EXECUTED.ACCEPTED.
NATH 30
VNAMA Not executed by father guardian of
juvenile appellant

1o |2 TARAPRASAD  2024-08- ("0 o et R en
BLAPL/25812/2024 MOHAPATRA 30 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

120 CONTC/37365/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.

MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

121 |D-WP(C)/37228/2024 KUMAR 30 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO

122 D- BYOMAKESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26067/2024 TRIPATHY 30 8-CAUSE TITLE NOT IN ORDER.

D- NIRMAL 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

123 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26021/2024 MOHANTY 30

6-RECEIPT SHOWING SERV.COPY TO
14 D- RABINDRA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25843/2024 PRASAD PATNAIK (30
Occupation not mentioned in the affidavit
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR |2024-08-

125 |D-WP(C)/37567/2024 MAHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.

126 |2 AMLAN SHAKTL - 2024-08- 0t e O e ED,
BLAPL/25909/2024 |PAUL 30 : :
CRLMC/26034/2024 BEHERA 30 : :

6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-

128 |D-WP(C)/37624/2024 NARAYAN RATH 130 AG/CG/IT/CT/ETC.NOT FILED.

129 |D- RAMA KRISHNA 2024-08- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
BLAPL/26071/2024 |BISOI 30 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




1. Synopsis and date chart not alphabetic
paginated in Index.2. Occupation of the deponent
on affidavit not furnished.3. Paragraph no. not
correctly furnished in the petition.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- AMITAV 2024-08-

130 CRLREV/26014/2024 TRIPATHY 30 1.Vakalatnama properly S‘Famped, Executed agd
accepted - Executed by minor 2. Appellant being
minor not represented though his guardian.
3.pg.14 is not legible

SANJIB KUMAR  |2024-08- |Receipt Showing Serv. copy To School and Mass

131 |D-WP(C)/37420/2024 RATH 30 Education not Filed.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
132 CONTC/37513/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
133 |D-WP(C)/37506/2024 MANAS PATI 30 AG/CG/IT/CT/ETC.NOT FILED.
134 |2 SUSANTA KUMAR 202408 (50 O et RO e e
BLAPL/26098/2024 |TRIPATHY 30 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

135 CRLMP/25853/2024 NIRANJAN PANDA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ASIT KUMAR 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

136 | ABLAPL/26088/2024 [JENA 30 TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.

Synopsis and date chart not mentioned in index.
CRLMP/25990/2024 MOHAPATRA 30 : :
DHANESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
138 |D-WP(C)/37196/2024 BEHERA 30 Education not Filed.
139 |2 DALIRANI 2024-08- [0 T CTETCNOT FILED,
BLAPL/25995/2024 BEHURAY 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

140 |D-WP(C)/37449/2024 E&iﬁyﬂm 2824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

141 D- ADV 2024-08-

CMAPL/37351/2024 ’ 30 1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.0Ps NOT CORRECTLY
FURNISHED IN THE LA
DHANESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass

142 ID-WP(C)/37214/2024 BEHERA 30 Education not Filed.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

143 |D-WP(C)/37193/2024 ggggff:WAR 2824'08' AG/CG/T/CT/ETC.NOT FILED.

C.Fee of Rs.6/-to be paid on the petition.




6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR |2024-08-
144 BLAPL/26023/2024 |SAHOO 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
145 |D-WP(C)/37288/2024 KUMAR MALLICK |30
affidavit not in proper format
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
146 |D-WP(C)/37232/2024 RANJIT SAMAL 30 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26123/2024 MAHANTY 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
148 2]'3L APL/26172/2024 Il}}ggg}lgm NATH 2824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
9 |D-wrcy3T284/2024 PRAFULLA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
KUMAR MALLICK 130 Affidavit not in proper format as per chapter-vi of
the O.H.C rules
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
GHANASHYAM  |2024-08-
150 |D-WP(C)/36828/2024 DASH 30 FURNISHED.
1.Legible copy of page-11 to be filed.3.Ground
before the prayer of writ petition not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
151 D- CHAKRADHAR  |2024-08- [NOT FILED.
BLAPL/25861/2024 |SINGH 30
page33 not legible.As per standing orderNo-3
dated9.7.2024 the name of victim shall not be
mentioned in the Petition.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
152 CONTC/37371/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
153 D- PREETAM 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25991/2024 |MISHRA 30
Annex.1 not correctly marked in page no.3.
6-RECEIPT SHOWING SERV.COPY TO
154 |D-WP(C)/37104/2024 [SAILABALA JENA [0+ 00" (AG/CGT/CT/ETC.NOT FILED.
affidavit not made in petition and IA
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
155 |D-WP(C)/37239/2024 P RAVATKUMAR 12024-08- 1\ ) 1T/ T/ETC. NOT FILED.
PANDA 30
Deficit c.fee of Rs.6/- to be paid
156  |D-WP(C)/37222/2024 RANJIT SAMAL 2024-08- .Recelpt Showmg Serv.copy To School and Mass
30 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
157  |D-WP(C)/37466/2024 %XEAS CHANDRA 2824'08' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- AMLAN SHAKTI [2024-08-

158 ABLAPL/25818/2024 [PAUL 30 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

159 IBLAPL26041/2024 AVIRAMPATRA 5,

Page no. 11 not properly tagged.
6-RECEIPT SHOWING SERV.COPY TO
ADYASIDHI 2024-08-

160 |D-WP(C)/37295/2024 MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

D- RAMESH 2024-08- > ’

161 ABLAPL/26093/2024 (CHANDRA BHOI 130 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page no 14 and 15 not neat.Name of advocate not

in capital in V .nama.

6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-08-

162 |D-WP(C)/37322/2024 KUMAR SAHOO 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

CHANDRAKANTA [2024-08-

163 |D-WP(C)/37603/2024 NAYAK 30 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
TUSAR KANTA 2024-08-

164 |D-WP(C)/37497/2024 MAHANTA 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

65 D- DINESH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26175/2024 CHANDRARAY 130 1. Paragraph no. not furnished on declaration.2.
Annexure-1,3 , 4 and page nos.13 and 14 not
marked on the file
6-RECEIPT SHOWING SERV.COPY TO

BIJAYA KUMAR  [2024-08-

166 |D-WP(C)/37505/2024 BEHERA 1 30 AG/CG/IT/CT/ETC.NOT FILED.

1. Period of Delay 20 days delay. 2.Court Fee Of

167 |D-RSA/374312024 S OCANTAKUMAR2023-08-1 61050 is payable, Rs. 12/. paid. Deficit court

NAYAK 2 30 X
fee not paid
168  |D-WP(C)/37225/2024 RANJIT SAMAL 2024-08- .Recelpt Showmg Serv.copy To School and Mass
30 Education not Filed.

169 |2 AKSHAYA KUMAR|2024-08- ?{GRFC%}%I;/TCST}/IEOT%%(()}TSEI%SOPY 10

BLAPL/26026/2024 [SAHOO 30 ) )
6-RECEIPT SHOWING SERV.COPY TO

0 D- MANAS KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26152/2024 CHAND 30 1. P.S.Case No. and G.R.Case No. under
Annexure-1 not tally with para-1 of the petition.

171 |D- KUMAR PRAJWAL [2024-08- |6-RECEIPT SHOWING SERV.COPY TO

CRLMC/25936/2024 30 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE




PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1. Page no. 10 not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

172 D- TAPOBANTA 2024-08-
CRLMC/25882/2024 BARIK 30 : . .
Para no. wrongly mentioned in declaration of
affidavits
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO
173 CONTC/37366/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
SUBRAT 2024-08-
174 |D-MACA/37380/2024 SATPATHY 30 AMOUNT NOT DEPOSITED.
D- BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
175 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26147/2024 DASPARIDA 30
e P RATIKANTA - 2024-08- (06,01 CTETCNOT HILED. |
ABLAPL/26188/2024 MOHAPATRA 30 : :
P SANTOSH KUMAR 2024-08- (16 ity (B TONOT FILED. |
BLAPL/25876/2024 [KANUNGO 30 : :
6-RECEIPT SHOWING SERV.COPY TO
178 |D-WP(C)/37151/2024 %XEAS CHANDRA 2824'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |8-CAUSE TITLE NOT IN ORDER.
179 IBLAPL/25956/2024 |PEBASHIS MITRA 5, 14-NOT PROPERLY INDEXED.
A and B not mentioned in index.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
180 |D-WP(C)/37401/2024 |SANJIB RAY 30 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/37508/2024 |SUJATA JENA 30 AG/CG/IT/CT/ETC.NOT FILED.
182 |2 KSHIROD KUMAR 2024-08- \“ 0 o et S e D,
BLAPL/25901/2024 |ROUT 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
183 |D-WP(C)/37454/2024 (SSDASIVA PATRA 2824'08' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
DEBASISH 2024-08- |1.Period of Delay 68 days delay. 2. Court Fee Of
184 \D-MACA/37477/2024 PATNAIK 30 Rs. 17500 is payable, not paid.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/37655/2024 |ANIL KUMAR DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
186 |2 LAXMINARAYAN  2024-08- (C0 0 et S e D,
ABLAPL/26176/2024 |PATEL 30 : :




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

187 D- PRADEEP KUMAR (2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/26216/2024 DAS (1) 30 NOT FILED.
1. occupation not furnished in the affidavit. 2.
page n0.9 not neat.
6-RECEIPT SHOWING SERV.COPY TO
188 |D-WP(C)/37432/2024 Y ANIB KUMAR - 12024-08-1,, 061y T/ETC NOT FILED.
RATH 30
6-RECEIPT SHOWING SERV.COPY TO
139 D- RABINDRA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25844/2024 [PRASAD PATNAIK (30
Occupation not mentioned in the affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
190 CONTC/37387/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
191 |D-WP(C)/37162/2024 PRADHAN 30
Age of opps.6 to 17 not furnished .Declaration left
blank .
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
192  |D-WP(C)/37403/2024 KUMAR SAHOO 130
1.Legible copy of page-13 to 15 to be filed
193 |- AMLAN SHAKTL - 2024-08- 0 0 e O e ED,
BLAPL/25830/2024 |PAUL 30 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
194 CONTC/37374/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
195 |D-WP(C)/37534/2024 KUMAR SAHOO 130
Pg.21 is not legible.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR  |2024-08-
196 |D-WP(C)/37616/2024 BHANJADEO 30 AG/CG/IT/CT/ETC.NOT FILED.
UMAKANT 2024-08- |.Receipt Showing Serv.copy To School and Mass
197 ID-WP(C)/36546/2024 SAHOO 30 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
198 |D-WP(C)/37415/2024 KHUNTIA 30
Synopsis and date charts are not alphabetically
paginated.2.Legible copy of page-15 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
SUBHASREE 2024-08-
199 |D-WP(C)/36748/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
200 |D-WP(C)/37533/2024 gé?I&JYOTI 2824'08' PHONE NUMBERS OF ALL THE SIGNING

ADVOCATES NOT INDICATED

1.Father name in affidavit is not correctly
furnished.




BHAKTA RANJAN [2024-08- |.Receipt Showing Serv.copy To School and Mass

201 D-WP(C)/37221/2024 BARIK 30 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

RAJIV KUMAR 2024-08-

202 |D-WP(C)/37559/2024 MAHANTA 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

203 2]'3L APL/26104/2024 gﬁ&%ﬁf 2824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Nomenclature not correct in sl.4 of the affidavit.

204 |P- SANTOSH KUMAR 2024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEI%SOPY 1o

BLAPL/26090/2024 [MAHANTY 30 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

205 E'L APL/26080/2024 QDAATIITI KUMAR 2824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Page no.10 not neat and legible.2. Welfare fee
of Rs. 50/- not paid on V.nama
4-AFFIDAVIT/VERIFICATION NOT PROPER.

206 |- PARTHA SARATHI 2024-08- \“ 0 0 et R e D,

ABLAPL/26127/2024 NAYAK 30 ) )
Nomenclature in sl.5 of affidavit not correct.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

207 ADV. 20-VERNACULAR CERTIFICATE NOT

CONTC/37384/2024 30 FURNISHED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

208 CONTC/37370/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

PRAJIT KUMAR  [2024-08-

209 |D-WP(C)/37282/2024 PRADHAN 30 AG/CG/IT/CT/ETC.NOT FILED.

210 |2 BASUDEV 2024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEI%SOPY 1o

BLAPL/25784/2024 |[MISHRA 30 ) )

D- NIRMAL 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

211 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26038/2024 MOHANTY 30

212 P JITENDRA KUMAR 2024-08- ?{GRFCCG%?;/TCST}/IEOTVgIggTSEI%SOPY 1o

CRLMC/26103/2024 MISHRA (2) 30 ) )

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

213 CONTC/37158/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

214 ABLAPL/26185/2024 SURAJ MOHANTY 30 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- SAROJ 2024-08-
215 BLAPL/26115/2024 MOHARANA 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
216 ABLAPL/25828/2024 RAJJEET ROY 30 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25903/2024 |ROUT 30 : :
DHANESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass

218 ID-WP(C)/37177/2024 BEHERA 30 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

210 D- KRUSHNA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/25915/2024 \(CHANDRA RATH 30 1. Age of the petitioner in affidavit not tally with
declaration.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

220 |D-WP(C)/37269/2024 NIRANJAN PANDA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

221 |D-WP(C)/37594/2024 [SAGAN BIHARL 12024-08- 1\ 1/ T/ETC.NOT FILED.

SINGH 30
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI KESHARI|2024-08-
222 |D-WP(C)/37278/2024 BISWAL 30 AG/CG/IT/CT/ETC.NOT FILED.
23 [P RABINARAYAN 202408~ (C 0 0 et S FLED,
BLAPL/25834/2024 |[PANDA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-

224 CRLREV/25950/2024 ASHOK DAS 30 Provisional of Law be corrected after conversion.
2. Good ground certificate and being aggrieved
paragraph not there.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

225 E'L APL/26195/2024 JSX%E(;RMAYA 2824'08' 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

26 |- AMLAN SHAKTL - 12024-08- (0 S o e ED,

BLAPL/25887/2024 |PAUL 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
297 D- KSHIROD KUMAR (2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/26179/2024 ROUT 30 NOT FILED.
page no. 11 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
228 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/37373/2024 30 FURNISHED.
10-SUBJECT CODE NOT
199 |D-FAG/33110/2004 ISHWAR 2024-08- FURNISHED/INCORRECTLY MENTIONED
) MOHANTY, A.S.C. 30

Deficit court fee of Rs. 6/. to be paid Index not
page marked




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

230 ABLAPL/26124/2024 SATYA JEET ROUT 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

- vz o 2 OVSIONOF LAYNOT FURNISHED OX

ABLAPL/26173/2024 BIDYABHUSHAN |30 )
1. Synopsis and date chart not alphabetic
paginated in Index.2. Age of the deponent on
affidavit not tally with cause title.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

232 | D-WP(C)/37236/2024 RANJIT SAMAL 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

233 CONTC/37398/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.

D- 2024-08- .. . . )

234 CRLMC/25976/2024 SIDHESWAR RATH 30 1. Age of the petitioner in cause title not tally with
affidavit. 2. Authentication fee Rs. 2.20/- to be
paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

235 BLAPL/25958/2024 DEBASHIS MITRA 30 TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.

A and B not mentioned in index and file.
6-RECEIPT SHOWING SERV.COPY TO
NETRANANDA 2024-08-

236 |D-WP(C)/37246/2024 BISWAL 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 11-NEAT,LEGIBLE ATTESTED ANNEXURES

237 |D-WP(C)/37556/2024 SOBHANA SAHOO 30 NOT FILED.
1.Page no.19 and 20 are not neat and legible.2.In
affidavit p is missing in the address of post office.

D- MANOJ KUMAR  [2024-08- o .

238 CRLREV/26151/2024 MOHANTY 30 Age of deponent be reconciled in affidavits.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

KARUNAKAR 2024-08-

239 ID-WP(C)/37385/2024 RATH 30 1.The name of the counsel in capital letters and
enrollment number in the last page of writ petition
not furnished.2.I.A. is not correctly page marked.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

SURYA NARAYAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

240 |D-WA/37303/2024 SATPATHY 30
1.Period of Delay 10 days delay. 2.Court fee of Rs
6 /- to be paid 3.DEFICIT AUTHENTICATION
FEE OF RS 2.25 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

241 |D-WP(C)/37315/2024 ggﬁ%KUMAR 2824'08' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

242 |D-WP(C)/37443/2024 RAJJEET ROY §824-08- AG/CG/IT/CT/ETC.NOT FILED.
Legible copy of page-68,69,70 and 72 to be filed
u3  |P- SOUMYA RANJAN |2024-08- iEFCCC%%%ETCS]“I}&VgIESTSEE\ggOPY 10
BLAPL/25803/2024 [DAS 30 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-08- |7-VAKALATNAMA NOT PROPERLY
244 |D-WP(C)/37181/2024 | iipp o 30 STAMPED.EXECUTED,ACCEPTED.
Date of execution of V.nama not furnished .
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
245 ABLAPL/26235/2024 ARIJEET MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-
246 | D-WP(C)/37546/2024 ADHIKARI 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DIBYARANJAN 2024-08-
247 |D-WP(C)/37265/2024 BEHERA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
248 D- ARUN KUMAR 2024-08- |TOP OF CAUSE TITLE.
ABLAPL/26153/2024 MISHRA 30 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page nos. 7 to 11 not neat and legible.
MAHENDRA 2024-08- |.Receipt Showing Serv.copy To School and Mass
249 |D-WP(C)/37411/2024 KUMAR SAHOO (30 Education not Filed.
D- HEMANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
250 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26148/2024 MOHANTA 30
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-08- |20-VERNACULAR CERTIFICATE NOT
251 | D-WP(C)/37442/2024 INIRANJAN NAYAK 30 FURNISHED.
1.Legible copy of page-32 and 36 to be
filed.2.Annexures- 8 and 9 are not correctly page
marked in index
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
250 D- SATYA NARAYAN [2024-08- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/26107/2024 MISHRA 4 30 NOT FILED.
page nos. 16 and 17 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
253 2]'3L APL/26070/2024 %ﬁﬁgfﬂlm 2824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
254  |D-WP(C)/37542/2024 NIHAL RATH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
30 AG/CG/IT/CT/ETC.NOT FILED.




12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

1.Paragraph serial no.20 is repeated and not
correctly furnished.2. Annexure no.10 in page
n0.56 and in writ petition date of promotion are
not correctly furnished.3.Assessment slip not
signed by the advocate

This case relates to sexual offence,the name of the

255 |D-CRLA/26094/2024 HAREKRUSHNA. 2024-08- victim may be deleted and put up for
MALIK 30
S.R.thereafter
6-RECEIPT SHOWING SERV.COPY TO
b5 D- SARFARAZ 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25998/2024 \AHMED 30 1. Date of order not correctly furnished at para
no.1, 3rd line. 2. Page no. 14 not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
257 2]'3L APL/26012/2024 ﬁi/IULLAN SHAKTI 2824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
2024-08- 21-STATUTORY DEPOSIT/AWARDED
258 | D-MACA/36370/2024 AMITAV DAS 30 AMOUNT NOT DEPOSITED.
21-STATUTORY DEPOSIT/AWARDED
259 |D-MACA/37459/2024 ADAM ALIKHAN 50>+ 0%7 AMOUNTNOT DEPOSITED.
1.Period of Delay 12 days
6-RECEIPT SHOWING SERV.COPY TO
260 D- ADV 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/37467/2024 ’ 30
1.Period of Delay 25 DAYS
261 |- AMLAN SHAKTL - 12024-08- 0 S e e ED,
BLAPL/26016/2024 |[PAUL 30 : :
6-RECEIPT SHOWING SERV.COPY TO
262 [D-WP(C)/37317/2024 IS,AAEP HYARANI 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
ADYASIDHI 2024-08- ’
263 |D-WP(C)/37554/2024 MISHRA 30 NOT FILED.
1.Annexure no.2 in page no. 13 is not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
264 D- SAPAN KUMAR  2024-08- LETTERS/ENROLMENT NUMBERS/MOBILE
CRLMC/25885/2024 |[LENKA 30 PHONE NUMBERS OF ALL THE SIGNING

ADVOCATES NOT INDICATED

1. Occupation not furnished in affidavit.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

D- AMLAN SHAKTI [2024-08-
265 |BI APL/26165/2024 |[PAUL 30 TOP OF CAUSE TITLE.
1. As per index, Annexure-2 not described in the
petition.
SUBASH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
266 |D-WP(C)/37326/2024 CHANDRA 30 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
267 D- SATYABRATA 2024-08- |19-UNDERTAKING FOR NON FILING OF
BLAPL/25989/2024 MOHANTY (1) 30 TRANSLATED COPY NOT FILED
OCCUPATION NOT FURNISHED IN THE
AFFIDAVIT.
268 |P- AMLAN SHAKTI  12024-08- ?{GRFCCG%?;/TCST}/IEOTVgIggTSEI%SOPY 10
BLAPL/25910/2024 [PAUL 30 : :
6-RECEIPT SHOWING SERV.COPY TO
269 D- AKSHAYA KUMAR [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25960/2024 |SAHOO 30
1. Page no. 9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- BIKASH 2024-08-
270 |BL APL/26099/2024 |CHANDRA PARIJA 130 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- .
271 |D-MACA/37610/2024|G.P.DUTTA 30 1.Period of Delay 72 days
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-08-
272 |D-WP(C)/37406/2024 KUMAR SAHOO 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
273 |D-WP(C)/37441/2024 i%ﬁﬂ?gﬁsw AL 2824'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
274  |D-WP(C)/37191/2024 Sﬁﬂii}l PRASAD §824_08_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
DHANESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
275 |D-WP(C)/37179/2024 BEHERA 30 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SOUBHAGYA 2024-08- .. .
276 CRLREV/25953/2024 KUMAR DASH 30 P'r.0V1$10nal of Law Be correct;d after conversion,
(i1)Good ground certificate,Being aggrieved para
not given(iii)Index be corrected(A-5)as no ST
case involves.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SANJIB KUMAR  [2024-08-
277 |D-WP(C)/37620/2024 BHANJADEO 30 10-SUBJECT CODE NOT

FURNISHED/INCORRECTLY MENTIONED




6-RECEIPT SHOWING SERV.COPY TO

PRASANNA 2024-08-
278 |D-WP(C)/37359/2024 KUMAR SAHOO 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- TANMAYA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
279 KUMAR
ABLAPL/26137/2024 MOHANTY 30
1. Page no.11 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
130 D- DEEPALI 2024-08- [14-NOT PROPERLY INDEXED.
CRLMC/26005/2024 MAHAPATRA 30
1. Annexure are not properly page marked as per
index.
6-RECEIPT SHOWING SERV.COPY TO
SUBHASREE 2024-08-
281 |D-WP(C)/36749/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
282 |D-WP(C)/37313/2024 JYOTSNARANI 2024-08- 1.The name of the counsel in capital letter and
RATH 30 . . o
enrollment number in last page of writ petition not
furnished.2.Mobile numbers of all the counsel not
furnished in vakaltnama.3.0.P.No.1 is not
properly described.4.Complete address of op No.5
and 6 not furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
283  |D-WP(C)/37339/2024 BANSHIDHAR 2024-08- ) Annexure-1 and 3 not attested as true
SATAPATHY 30 : : )
copies.2.Letter no.mentioned in Annexure-5 and
averment of writ petition does not tally with book
mark index.
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-08-
284 |D-WP(C)/37192/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
285 |D-WP(C)/37452/2024 PITAMBAR PANDA 50>+ 0% |AG/CGIT/CT/ETC.NOT FILED.
Page no 9 is not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
136 D- SUSANTA KUMAR |2024-08- TOP OF CAUSE TITLE.
ABLAPL/26096/2024 [TRIPATHY 30 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page no s. 9 and 10 not neat.
BHABANI 2024-08-
287 |D-WP(C)/37547/2024 |PRASAD 30 .Receipt Showing Serv.copy To ct not Filed.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-08-
288 |D-WP(C)/37395/2024 KUMAR SAHOO 130 AG/CG/IT/CT/ETC.NOT FILED.
289 P DEEPAK KU 202408 T CTETCNOT FILED,
CRLMC/26087/2024 |SAHOO 30 : :




1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

DHANESWAR 2024-08-

290 |D-WP(C)/37195/2024 BEHERA 30 AG/CG/IT/CT/ETC.NOT FILED.

C.Fee of Rs.6/- to be paid on the petition.

291 [P AMLAN SHAKTL - 12024-08- 0 S o O e ED,

BLAPL/25827/2024 |PAUL 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

202 [D-WP(C)/37390/2024 ﬁ?gNAKAR 2824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

293 D- KURESH PRASAD (2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26078/2024 DASH 30
1.Page no.10 is not legible.
294 [ SUSHANTA 202408 0 T CTETCNOT FILED,
ABLAPL/26141/2024 HARICHANDAN 30 : :
6-RECEIPT SHOWING SERV.COPY TO
295 D- SOMANATH 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/26245/2024 NANDA 30
INDEX NOT FILLED IN.
6-RECEIPT SHOWING SERV.COPY TO
206 D- PRABHAT KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25840/2024 PARIDA 30 Page 8 vide annex-1 not partial neat.Occupation
not mentioned in the affidavit
6-RECEIPT SHOWING SERV.COPY TO
D- MAHENDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
297 BLAPL/25817/2024 KUMAR 30 20-VERNACULAR CERTIFICATE NOT
MOHAPATRA FURNISHED.
298 [ JYOTIRMAYA 202408~ (F 0 0 et ST FILED,
ABLAPL/26204/2024 [SAHOO 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

299 |D-CRLA/25986/2024 TRIPATHY 30
Page nos.31 and 32 are same and not legible
20-VERNACULAR CERTIFICATE NOT

SUDEEP KUMAR 2024-08-

300 |D-CMP/37329/2024 SARANGI 30 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

301  [D-WP(C)/37083/2024 ASHOK KUMAR 12024-08- ) & G/1T/CT/ETC.NOT FILED,

SAHOO 30
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTH 2024-08-

302 |D-WP(C)/37458/2024 SHANKAR PADHY 130 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA AG/CG/IT/CT/ETC.NOT FILED.
33 |2 KUMAR 2024-08-
CONTC/37378/2024 MOHAPATRA 30 As per para . 1 of contc petn .there is no impugned
order dated 28 .12 2021 and no annexure -9 . In
index opp .party is wrongly described .
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
304 CONTC/37512/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

MAHENDRA 2024-08-
305 |D-WP(C)/37392/2024 KUMAR SAHOO 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
306 |[D-WP(C)/37113/2024 %ﬁl\S/IEER KUMAR 2824'08' AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
307 CONTC/37307/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
MADHUSMITA 2024-08- |Receipt Showing Serv.copy To School and Mass
308 |D-WP(C)/37482/2024 KANUNGO 30 Education not Filed.
1. Period of Delay 524 days delay 2.DEFICIT
D- SUKANTA KUMAR |2024-08-
309 RPFAM/37474/2024 INAYAK (2) 30 ?IL{E%ENTICATION FEE OF RS 2.40 /- NOT
310 2 AKSHAYAKUMAR 2024-08- (0 8 o R ey
BLAPL/26030/2024 [SAHOO 30 : :
6-RECEIPT SHOWING SERV.COPY TO
311 |D-WP(C)/37433/2024 [SUNAL KUMAR 12024-08- |, 5 1 T/CT/ETC NOT FILED.
SWAIN 30
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
312 D- TUKUNA KUMAR (2024-08- |[FURNISHED/INCORRECTLY MENTIONED
BLAPL/26015/2024 |MISHRA 30
1. Paragraph no. not correctly furnished on
declaration.2. Rejection order in G.R.Case
No0.38/2024 under Annexure-2 not tally with
cause title.
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
313 |D-WP(C)/37595/2024 |SOURAV DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
SARADA 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
314 |D-WP(C)/37334/2024 PRASANNA 30 AG/CG/IT/CT/ETC.NOT FILED.
MOHARANA
6-RECEIPT SHOWING SERV.COPY TO
315 |[D-WP(C)/37648/2024 SIDHARTHA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 30
PAGES NO 25,26,31 AND 32 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
316 |D-WP(C)/37462/2024 %XEAS CHANDRA 2824'08' AG/CG/T/CT/ETC.NOT FILED.
1. Period of Delay 70 days 2. Court Fee Rs 5850/
317 |D-MACA/37404/2024 DEBASISH 2024-08- payable ,not paid 3. Vakalatnama not properly
PATNAIK 30 X
executed in respect of appellant 1,2
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN  [2024-08-
318 |D-WP(C)/37573/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
319 |D-WP(C)/37518/2024 CHANDRA SAHU 130 AG/CG/IT/CT/ETC.NOT FILED.
0 2 JUGALA KISHORE 2024-08- (0 0 o R e,
BLAPL/26079/2024 |[PANDA 30 : :
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
321 |D-WP(C)/37233/2024 RANJIT SAMAL AG/CG/IT/CT/ETC.NOT FILED.

30




6-RECEIPT SHOWING SERV.COPY TO

D- SIDDHARTH 2024-08-
322 | ABLAPL/25993/2024 GOUTAM DAS |30 AG/CGIT/CT/ETC.NOT FILED.
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
323  |D-WP(C)/37510/2024 | TIKERAM MEHER 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
324 BLAPL/25800/2024 RAJEET ROY 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
325 CONTC/37305/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-
326 CONTC/37379/2024 ADV. 30 1 .Page -2 of contc . petition is not neat copy . 2
.As per para -1 of contc petition there is no order
dated 01 .02 2024 and no annexure -7
7 D PRAVASH 202408 L i O ETCNOT FILED.
ABLAPL/26156/2024 CHANDRA JENA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
328 |D-WP(C)/37369/2024 |SASMITA SETHI 30
Date of annex.4 mentioned under annex.4 at page
6 (24.7.2024) not tally to index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
329 |D-WP(C)/37202/2024 Qfﬁgg MAR 2824'08'
1.Court Fees of Rs. 6/- Not paid on C.T. of the
Petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
330 |D-WP(C)/37425/2024 gﬁfﬁg ELUMAR 2824'08' 20-VERNACULAR CERTIFICATE NOT

FURNISHED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 30-08-2024 (CASES FILED BEFORE 2024)

Advocate for

Filing Number Case Number Petioner/Caveato Defects as per S.R.
r
M/S.SARAT
K.MOHANTY, ||OTHERS. DELAY OF
MACA/521/2007 MACA/521/2007 S.DEl, 17 DAY
S.MOHANTY,
S.BARIK

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

M/S.BISWAJIT

RVWPET/5/2017 RVWPET/5/2017 NAYAK

OTHERS. PLACE IT

M/S.BIBHUTI AFTER FILING OF
RVWPE'SI;/319/201 RVWPE;I;/319/201 BHUSAN C.COPY OF

MSIHRA IMPUGNED ORDER

OTHERS. PLACE IT

RVWPET/403/201 || RVWPET/403/201 AFTERFILING OF

: 9 ADV. C.COPY OF
IMPUGNED ORDER
OTHERS. PLACE IT
AFTER FILING OF

RVWPE;I;/404/201 RVWPE'SI;/4O4/201 ADV. C.COPY OF

IMPUGNED ORDER

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

RVWPET/108/201 || RVWPET/108/201 MR.AVIJEET
9 9 PAL

OTHERS. DELAY OF
15 DAY
6. RECEIPT SHOWING

RVWPET/270/201 || RVWPET/270/201 || M/S.BISWAJIT
7 7 NAYAK




SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

OTHERS. PLACE IT
RVWPET/460/202 || RVWPET/460/202 AJIT KUMAR AFTER FILING OF

3 3 TRIPATHY C.COPY OF
IMPUGNED ORDER






